INCOME TAX APPELLATE TRIBUNAL: KOLKATA ZONE: KOLAKTA
CONSTITUTION OF KOLKATA BENCHES FROM 13/05/2025 TO 15/05/2025
[ 12/05/2025 (Monday) is Gazetted Holiday ]

[16/05/2025 (Friday) is for Misc., Stay, Clubbing, Early Hearing Application]

“A" Shri Rajesh Kumar, Accountant Member
Bench &
(Hybrid) Shri Sonjoy Sarma, Judicial Member
(Hybrid Court Hearing at 10.30 A.M.)
“B” Shri Rajesh Kumar, Accountant Member
Bench &
(Hybrid) Shri Pradip Kumar Choubey, Judicial Member
[Hybrid Court Hearing after completion of “A” Bench &
“Patna (Division) Bench]
“D" Shri Rajesh Kumar, Accountant Member
Bench &
(Hybrid) Shri Pradip Kumar Choubey, Judicial Member
(Hybrid Court Hearing after completion of “B” Bench)
“gSMC” Bench Shri Sonjoy Sarma, Judicial Member
(Hybrid) &
Shri Rakesh Mishra, Accountant Member
(Hybrid Court Hearing after completion of “A” Bench)
“Cuttack” Shri Sonjoy Sarma, Judicial Member
Bench &
(Hybrid) Shri Rakesh Mishra, Accountant Member
(Hybrid Court Hearing after completion of “SMC” Bench)
b g Shri Pradip Kumar Choubey, Judicial Member
Bench &
(Hybrid) Shri Sanjay Awasthi, Accountant Member
(Hybrid Court Hearing at 10.30 A.M.)
“Patna (Division)” Shri Pradip Kumar Choubey, Judicial Member
Bench &
(Hybrid) Shri Sanjay Awasthi, Accountant Member
(Hybrid Court Hearing after completion of “C” Bench)

Note: 1.Patna “SMC” Bench will not function during this week.
2. Guwahati Bench will not function during this week.
3. Ranchi Bench will not function during this week.
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5/8/25, 3:40 PM
INCOME TAX APPELLATE TRIBUNAL, KOLKATA
CAUSE LIST OF A BENCH FOR 13-MAY-2025 (TUESDAY)
BEFORE HON'BLE RAJESH KUMAR, ACCOUNTANT MEMBER
AND HON'BLE SONJOY SARMA, JUDICIAL MEMBER
IN COURT ROOM 1
GOOGLE MEETING ID : GNG-ECRB-ZSA
Srl | Appeal Number ‘,‘7::‘:‘ Assessee Name Remarks
1 [IT(SS)A 27/KOL/2025| 2011 [D] BURNPUR CEMENT LIMITED (E-FILING)
2 [IT(SS)A 28/KOL/2025| 2015  |[D] BURNPUR CEMENT LIMITED (EFLING)
3 [IT(SS)A 29/KOL/2025| 2016  |[D] BURNPUR CEMENT LIMITED (EFILING)
4 | ITA 1108/KOL/2023 | 2012-13 |[A] SUNIL BARAN DEY.
5 | ITAS0/KOL/2024 | 2014-15 |[A] DHANVIRDHI FINANCIALS CONSULTANTS PRIVATE LIMITED
6 | ITA292/KOL/2024 | 2014-15 |[D] DHANVIRDHI FINANCIAL CONSULTANTS PRIVATE LIMITED
7 | ITA68/KOL/2024 | 2014-15 |[[A] RAINA VYAPAAR PRIVATE LIMITED
8 | ITA 290/KOL/2024 | 2011-12 |[D] CUBE PROMOTERS PRIVATE LIMITED
9 | ITA561/KOL/2024 | 2017-18 |[[A] P.C. DEY AND SON DISTRIBUTORS PRIVATE LIMITED
10 | ITA 1107/KOL/2024 | 2018-19 [[D] STARMILK PRODUCTS PVT LTD
11 | ITA 1429/KOL/2024 | 2017-18 |[D] SWAPAN KUMAR DEY
12 | ITA 1579/KOL/2024 | 2012-2013 |[A] UNIQUE FINANCE & SECURITIES PVT. LTD.
13 | ITA 1945/KOL/2024 | 2016-2017 |[A] HIREL V SAYANI
14 | ITA 2332/KOL/2024 | 2018-2019 |[A] INDRANIDEVI INSTITUTE OF EDUCATION
15 | ITA 2567/KOL/2024 | 2013-14 |[A] SAVIOUR COMMOTRADE PVT. LTD.
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Assistant Registrar
08-May-2025|
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INCOME TAX APPELLATE TRIBUNAL, KOLKATA

CAUSE LIST OF A BENCH FOR 14-MAY-2025 (WEDNESDAY)

BEFORE HON'BLE RAJESH KUMAR, ACCOUNTANT MEMBER
AND HON'BLE SONJOY SARMA, JUDICIAL MEMBER

IN COURT ROOM l

GOOGLE MEETING ID : GNG-ECRB-ZSA

Srl | Appeal Number ‘:::':’ Assessee Name Remarks

1 | ITA 179/RPR/2022 2013-14 | [A] LIZARD TRADING PVT. LTD.

5]

ITA 1B0/RPR/2022 2014-15 |[A] LIZARD TRADING PVT. LTD.

w

ITA 182/RPR/2022 2016-17 | [A] LIZARD TRADING PVT. LTD.

4 | ITA 2067/KOL/2024 | 2013-2014 | [A] SHRI NITYANAND PANDEY

5 | ITA 172/KOL/2025 2011-12 | [A] ANAND JYOTI DEVELOPERS PVT. LTD.

6 | ITA 173/KOL/2025 2014-15 | [A] ANAND JYOTI DEVELOPERS PVT. LTD.

7 | ITA 185/KOL/2025 2017-18 |[A] ANIRUDH KHEMKA

8 | ITA 186/KOL/2025 2019-20 |[A] AMRITA JHUNJHUNWALA, L/H OF SAKET KHAITAN (SINCE DECEASED)

9 | ITA 190/KOL/2025 2013-14 | [D] ALLAHABAD BANK (EFILING)

10 | ITA 193/KOL/2025 2012-13 | [A] CHITRAKOOT TRADELINE PRIVATE LIMITED

11 | ITA 194/KOL/2025 2017-18 |[A] DIPIKA SINGH

12 | ITA 2639/KOL/2024 | 2017-2018 |[A] RANKINI TRADERS PRIVATE LIMITED

nt Registran
08-May-2025
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5/8/25, 3:40 PM
INCOME TAX APPELLATE TRIBUNAL, KOLKATA
CAUSE LIST OF A BENCH FOR 15-MAY-2025 (THURSDAY)
BEFORE HON'BLE RAJESH KUMAR, ACCOUNTANT MEMBER
AND HON'BLE SONJOY SARMA, JUDICIAL MEMBER
IN COURT ROOM‘
GOOGLE MEETING ID : GNG-ECRB-ZSA

Srl | Appeal Number A::amrt. Assessee Name Remarks
1 | ITA 128/KOL/2021 2016-17 |[A] SOCIETY FOR MODEL GRAM VIKASH DENDRA

2 | ITA 1290/KOL/2023 | 2017-18 |[A] KALNA II CADP FARMERS SERVICE CO.LTD.

3 | ITA 124/KOL/2024 2009-10 |[A] RAHUL SPRINGS PRIVATE LIMITED

4 | ITA 125/KOL/2024 2013-14 | [A] RAHUL SPRINGS PRIVATE LIMITED

5 | ITA 505/KOL/2024 2012-13 | [A] NANDLAL COMMERCIAL PRIVATE LIMITED

6 | ITA 2022/K0OL/2024 | 2017-2018 |[A] SUBHENDU NANDY

7 | ITA 197/KOL/2025 2021-22 | [A] ANKUR DEALCOM PRIVATE LIMITED

8 | ITA 198/KOL/2025 | 2015-2016 |[A] FABTECH

9 | ITA 199/KOL/2025 2017-18 | [A] BENGAL EDUCATION FOUNDATION

10 | ITA 200/KOL/2025 2017-18 | [A] COMPACT AGENCIES PVT. LTD.

11 | ITA 201/KOL/2025 2017-18 [D] ASCAN PLYBOARD INDIA PRIVATE LIMITED (EFILING)

12 | ITA 204/KOL/2025 2023-24 [A] BITUSH AND RAJIB CONSTRUCTION PRIVATE LIMITED (EFILING)

Assistant Registrar
08-May-2025
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5/8/25, 6:00 PM
INCOME TAX APPELLATE TRIBUNAL, KOLKATA
CAUSE LIST OF B BENCH FOR 13-MAY-2025 (TUESDAY)
BEFORE HON'BLE RAJESH KUMAR, ACCOUNTANT MEMBER
AND HON'BLE PRADIP KUMAR CHOUBEY, JUDICIAL MEMBER
IN COURT ROOM 1
GOOGLE MEETING ID-GNG-ECRB-ZSA
Srl | Appeal Number A::am: Assessee Name Remarks
ITA
1 1234/K0L/2023 2008 | [D] BLACKBERRY VYAPAAR PVT. LTD.
ITA
2 1465/K0L/2023 2017-18 |[A] SUKANTA SAHA
3 |ITA 669/KOL/2024| 2015-16 |[A] SUBODH ADHIKARY
4 |ITA 749/KOL/2024| 2017-18 |[D] LADHURKA C S SHOP
ITA
5__ 1274/KOL/2024 2016-2017 | [A] JHV STEELS LTD.
ITA
- 1453 KOL/2024 2012-2013 | [A] NEW HIND SILK HOUSE PVT. LTD.
ITA
2096/KOL/2024 2018-2019 | [A] INTER GLOBE FINANCE LIMITED
ITA
8 2120/KOL/2024 2015-16 | [A] SUVIDHI GOLD PRIVATE LIMITED
IT(SS)A i
9 12/KOL/2025 2010-11 | [A] JAMS BUILSERS PVT. LTD.
10 | ITA 14/KOL/2025 |2015-2016 | [A] GUNMALA DEVI JAIN
11 | ITA 17/KOL/2025 | 2022-2023 | [A] IQ CITY KNOWLEDGE AND HEALTH CAMPUS
IT(SS)A
12 18/KOL/2025 2014 [D] BURNPUR CEMENT LIMITED
13 IT(SSHA 2012-13 | [A] GAURABH SARAOQGI, L/H OF MAHENDRA KUMAR SARAOGI
21/K0OL/2025 t

Assistant Registrar
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KOLKATA—CL-2025May13.htm

INCOME TAX APPELLATE TRIBUNAL, KOLKATA

CAUSE LIST OF B BENCH FOR 14-MAY-2025 (WEDNESDAY)

BEFORE HON'BLE RAJESH KUMAR, ACCOUNTANT MEMBER
AND HON'BLE PRADIP KUMAR CHOUBEY, JUDICIAL MEMBER

GOOGLE MEETING ID-GNG-ECRB-ZSA

IN COURT ROOM 1

Sri

Appeal Number

Assmt.
Year

Assessee Name

Remarks

BMA 1/KOL/2024

2018-19

[D] RAJIV SAWHNEY

BMA 2/KOL/2024

2018-19

[A] RAJIV SAWHNEY

BMA 13/KOL/2024

2018-19

[D] KAMINI SAWHNEY

ITA 853/K0OL/2024

2008-09

[A] NATURE COMMERCIAL PVT LTD

ITA
1422/KOL/2024

2012-2013

[A] KRISHNENDU CHANDA

ITA
1525/K0L/2024

2009-10

[D] AMBER DEALCOM PVT. LTD.

ITA
2174/K0L/2024

2014-15

[A] RICHA PODDAR

ITA 32/KOL/2025

2017-2018

[A] KONNAGAR SAMABAYA BANK LTD.

ITA 36/KOL/2025

2013-2014

[A] GREEN VIEW DEVELOPERS PVT. LTD.

10

ITA 58/KOL/2025

2021-22

[D] HEMRAJ INDUSTRIES PRIVATE LIMITED

11

CO 35/KOL/2025

2021-22

[A] HEMRAJ INDUSTRIES PRIVATE LIMITED

12

ITA 60/KOL/2025

2016-17

[A] M/S. HOWRAH FORGINGS LTD.

15

1 | ITA 61/KOL/2025

2023-24

[A] M/S. HOWRAH FORGINGS LTD.

Th 62/KOL/2025

2014-15

[A] KOMAL

ITA 67/KOL/2025

2020-21

[A] LAXSHMI OJHA

16

ITA 72/KOL/2025

2012-13

[D] LOKENATH PRASAD GUPTA

Assistant Registra
08-May-202
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INCOME TAX APPELLATE TRIBUNAL, KOLKATA

CAUSE LIST OF B BENCH FOR 15-MAY-2025 (THURSDAY)

BEFORE HON'BLE RAJESH KUMAR, ACCOUNTANT MEMBER
AND HON'BLE PRADIP KUMAR CHOUBEY, JUDICIAL MEMBER

IN COURT ROOM 1

GOOGLE MEETING ID-GNG-ECRB-ZSA

Srl | Appeal Number Ai:::_t Assessee Name Remarks
3 | e }'I((T)Aum 4 | 2017-18 | [A] AUXILIUM CONVENT SCHOOL

2 | y3es flgTJZUZ 4 |2018-2019| [A] SARASWATIPUR TEA AND INDUSTRIES LTD.

3 | 5385 ;égbzoz 4 | 2016-17 | [A] MANJIRA BANERIEE

¥ | oo Ig‘bm 4 | 201516 |[A] SOLO HOTELS INDIA PRIVATE LIMITED

5 | ITA 78/KOL/2025 | 2021-2022 | [A] KRYPTON AGENCIES PVT. LTD.

6 | ITA 85/KOL/2025 | 2021-22 [[A] JIWAN GOURI PROPERTIES PVT. LTD.

7 | ITA 91/KOL/2025 | 2017-18 |[A] GRANT MARTIN WALSH

8 | ITA 95/KOL/2025 2015 [D] SRI BALAJI MINERALS PRIVATE LIMITED (EFILING)

9 | ITA 96/KOL/2025 | 2016 | [D] SRI BALAJI MINERALS PRIVATE LIMITED (EFILING)

10 | ITA 97/KOL/2025 2017 | [D] SRI BALAJI MINERALS PRIVATE LIMITED (EFILING)

11 | CO 9/KOL/2025 | 2015-16 |[A] SRI BALAJI MINERALS PRIVATE LIMITED

12 [ CO 10/KOL/2025 | 2016-17 |[[A] SRI BALAJI MINERALS PRIVATE LIMITED

13 | CO 11/KOL/2025 | 2017-18 | [A] SRI BALAJI MINERALS PRIVATE LIMITED

14 |ITA 130/KOL/2025| 2018-19 |[A] SMT. KAJARI BANERJEE

[A] LAHANDA GOMARDA SAMABAY KRISHI UNNAYAN SAMITY
LTD.

16 |ITA 134/KOL/2025| 2015-16 |[D] KALAWATI INVESTMENTS & TRADING P LTD. (EFILING)

15 |ITA 131/KOL/2025| 2017-18

Yo

Assistant Registrar
08-May-2025)
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KOLKATA—-CL-2025May13.htm

CAUSE LIST OF C BENCH FOR 13-MAY-2025 (TUESDAY)
BEFORE HON'BLE PRADIP KUMAR CHOUBEY, JUDICIAL MEMBER i
AND HON'BLE SANJAY AWASTHI, ACCOUNTANT MEMBER
IN COURT ROOM 3
GOOGLE MEETING ID: XRE-HVRQ-HEH TIME: 10:30 AM
Srl | Appeal Number A;i':rt Assessee Name Remarks
1 | CO 37/KOL/2025 |2020-2021 | [A] ASIAN HOTELS EAST LIMITED
2 |ITA 211/KOL/2021| 2016-17 | [A] RECKITT BENCKISER (INDIA) PVT. LTD
3 |ITA 148/KOL/2022| 2017-18 | [A] RECKITT BENCKISER (INDIA) PVT. LTD.
ITA
4 1235/K0L/2023 2018-19 | [D] DEBASISH DAS
ITA
5 1433/KOL/2023 2021-22 | [A] M/S SIGNIFY NETHERLANDS B.V.
6 |ITA 997/KOL/2024|2018-2019 | [A] NATWEST MARKETS PLC - INDIA BRANCH
ITA
7 1607/KOL/2024 2017-2018 | [A] PANKHURI MISHRA
ITA
8 2492/KOL/2024 2012-2013 | [A] M/S. POSITIVE VYAPAAR PVT. LTD.
ITA
9 2497/KOL/2024 2017-2018 | [A] STYLISH PRECAST PVT. LTD.
ITA
10 2501/KOL/2024 2022-2023 | [A] LALPUR UTTARAYAN
ITA
11 2505/KOL/2024 2020-2021 | [D] ASIAN HOTELS EAST LIMITED
ITA
12 2508/KOL/2024 2013-2014 | [A] PREMA TRADERS PVT. LTD.
ITA
13 2509/KOL/2024 2021-2022 | [A] DANIELI AND C OFFICINE MECCANICHE SPA
ITA
14 2518/KOL/2024 2012-2013 | [A] SURAJ INTERNATIONAL
Assistant Registrar
08-May-2025|
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5/8/25, 5:36 PM
INCOME TAX APPELLATE TRIBUNAL, KOLKATA
CAUSE LIST OF C BENCH FOR 14-MAY-2025 (WEDNESDAY)
BEFORE HON'BLE PRADIP KUMAR CHOUBEY, JUDICIAL MEMBER
AND HON'BLE SANJAY AWASTHI, ACCOUNTANT MEMBER
IN COURT ROOM 3
GOOGLE MEETING ID: XRE-HVRQ-HEH TIME: 10:30 AM

Srl | Appeal Number A::'rt Assessee Name Remarks

1| 2450 ;pﬁpms 2014-15 | [A] APEEJAY SHIPPING LIMITED

- - ;gﬁnmg 2015-16 | [A] APEEJAY SHIPPING LIMITED

3 |ITA 337/k0L/2021| 2016-17 | [A] APEEJAY SHIPPING LIMITED

4 39,%55;%2 . |2013-2014 [A] MINU KYAL

5 90}2&?&%2 . [2014-2015] [A] MINU KyAL

6 glﬂéﬁ%’gz 4 |2015-2016 [A] MINU KYAL

7 |ITA 510/KOL/2024| 2012-13 | [A] REMIX SUPPLIERS PVT LTD

¥ | sae8 fg?uzuz o |2014-2015| [A] SEN FERRO ALLOYS (P) LTD.

Cl - ;igtfznz o |2015-2016 [A] SEN FERRO ALLOYS (P) LTD.

B e ,rgi,fzoz 4 |2010-2011 [A] TURF ADVERTISING & MARKETING COMPANY LTD.

1] Jeq /guzoz 4 | 2008-09 | [D] MURLIDHAR RATANLAL EXPORTS LTD

7 - nlguzoz 4 | 201415 |[D] M/S. SELVEL MEDIA SERVICES PRIVATE LIMITED

8] 5 /rgt!zﬂz 4 |2013-2014| [A] EASTERN AUTO INVESTO PV, LTD.

14| ee, ;’I?C-JLZOM 2021-2022 | [A] EREVMAX TECHNOLOGIES PVT, LTD.

5 o ﬂg)Auzoz 4 [2020-2021 [A] PeBL LIMITED

36| suca JI'I:CTJAuzoz 4 | 2017-18 | [D] PHILLIPS CARBON BLACK LTD

17| 2457 xrﬁmz 4 | 2018-19 | [D] PHILLIPS CARBON BLACK LTD.

18 | o ;lgtrznz 4 | 202021 | [D] PHILLIPS CARBON BLACK LTD

15| =45 /ég‘?_mz 4 | 2021-22 | [D] PHILIPS CARBON BLACK LTD

WA~
Assistant Registrar
08-May-202
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5/8/25, 5:36 PM
INCOME TAX APPELLATE TRIBUNAL, KOLKATA
CAUSE LIST OF C BENCH FOR 15-MAY-2025 (THURSDAY)
BEFORE HON'BLE PRADIP KUMAR CHOUBEY, JUDICIAL MEMBER
AND HON'BLE SANJAY AWASTHI, ACCOUNTANT MEMBER
IN COURT ROOM 3
GOOGLE MEETING ID: XRE-HVRQ-HEH TIME: 10:30 AM
Srl | Appeal Number A:::‘: Assessee Name Remarks
1 |ITA 552/KOL/2024| 2020-21 |[A] INTEGRATED COAL MINING LTD.
2 |ITA 966/KOL/2024| 2021-2022 | [A] RAGHIB ALI
3 1604!,,2;'_!2024 2020-2021 | [A] TATA CONSUMER PRODUCTS LIMITED
4| 4o ;sEchAuzoz 4 20082009 [A] PHILIPS INDIA LIMITED
] e fg:xzuz«i 2009-2010 | [A] PHILIPS INDIA LIMITED
6 1773/%?/2024 2010-2011 | [A] PHILIPS INDIA LTD.
3 [P ﬁit?uzoz 4 |2011-2012| [A] PHILIPS INDIA LIMITED
8 1780{}1(5“”2024 2012-2013 | [A] PHILIPS INDIA LIMITED
3 . !g‘?_mu 2013-2014 | [A] PHILIPS INDIA LIMITED
16 e {!I<EAL;202 4 |2014-2015| [A] PHILIPS INDIA LIMITED
-} - ”I(B?mm 2015-2016 | [A] PHILIPS INDIA LIMITED
Assistant Registrar
08-May-2025
file:/l/C:/JudiSIS/KOLKATA--CL-2025May13.htm 3/3
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INCOME TAX APPELLATE TRIBUNAL, KOLKATA
CAUSE LIST OF D BENCH FOR 13-MAY-2025 (TUESDAY)
BEFORE HON'BLE RAJESH KUMAR, ACCOUNTANT MEMBER
AND HON'BLE PRADIP KUMAR CHOUBEY, JUDICIAL MEMBER
IN COURT ROOM 1
MEETING ID-GNG-ECRB-ZSA AFTER COMPLETION OF "B" BENCH

Srl | Appeal Number A:‘:':rt' Assessee Name Remarks

1 | ITA 151/KOL/2025 | 2014-15 |[A] UMANG WEBTECH PVT. LTD.

2 | ITA 207/KOL/2025 2013-14 |[A] SWETA SONTHALIA

3 | ITA 338/KOL/2025 2015-16 | [A] VDR CONSULTANTS PVT. LTD., KOLKATA (EFILING)

4 | ITA 341/KOL/2025 2016-17 | [D] STENLY SECURITIES LIMITED

5 | ITA 368/KOL/2025 | 2021-2022 |[A] RAKESH KUMAR BHUTORIA

6 | ITA 418/KOL/2025 2017-18 | [A] PAWAN KUMAR CHOUDHARY

7 | ITA 420/KOL/2025 2025-26 | [A] SINDHU CHARITABLE TRUST

8 | ITA 431/KOL/2025 2017-18 |[A] SALT LAKE SERVICE STATION

9 | ITA 432/KOL/2025 2014-15 | [A] SUGGEST VINIMAY PVT. LTD.

10 | ITA 440/KOL/2025 2016-17 |[D] SPML INFRA LTD

11 | ITA 445/KOL/2025 2018-19 [ [A] PRAVIN JAIN

Assistant Registrar,
08-May-2025
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INCOME TAX APPELLATE TRIBUNAL, KOLKATA

CAUSE LIST OF D BENCH FOR 14-MAY-2025 (WEDNESDAY)

BEFORE HON'BLE RAJESH KUMAR, ACCOUNTANT MEMBER
AND HON'BLE PRADIP KUMAR CHOUBEY, JUDICIAL MEMBER

IN COURT ROOM 1

MEETING ID-GNG-ECRB-ZSA AFTER COMPLETION OF "B" BENCH

Srl | Appeal Number A:::‘rt' Assessee Name Remarks
1 31};&%%25 2020-21 | [D] RLJ POLYFAB PVT LTD

2 32&551.3%;25 2020 | [D] RLJ CONCAST PRIVATE LIMITED

3 | ITA 447/KOL/2025 | 2015-16 |[D] PRITIBALA HARSHAD AJMERA

4 | ITA 448/KOL/2025 | 2013-14 |[A] SATBICHAR DISTRIBUTORS PRIVATE LIMITED
5 | ITA 449/K0L/2025 | 2018-19 |[D] SATISH SINGH

6 | ITA 454/K0L/2025 | 2018-19 |[A]S M ELECTRIC TRADING CO PRIVATE LIMITED
7 | ITA 456/K0L/2025 | 2017-18 |[A] PARTHAPRATIM DUTTA ROY

8 | ITA457/KOL/2025 | 2018-19 |[A] SONALI DAS

9 | ITA 459/K0L/2025 | 2015-2016 | [A] RACHIT AGARWAL HUF

10 | ITA 460/KOL/2025 | 2015-2016 | [A] VIJAY KUMAR AGARWAL HUF

o

Assistant Registrar
08-May-2025|
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KOLKATA—-CL-2025May13.htm

INCOME TAX APPELLATE TRIBUNAL, KOLKATA
CAUSE LIST OF D BENCH FOR 15-MAY-2025 (THURSDAY)
BEFORE HON'BLE RAJESH KUMAR, ACCOUNTANT MEMBER
AND HON'BLE PRADIP KUMAR CHOUBEY, JUDICIAL MEMBER
IN COURT ROOM 1
MEETING ID-GNG-ECRB-ZSA AFTER COMPLETION OF "B" BENCH
Srl | Appeal Number A:,::'rt‘ Assessee Name Remarks
1 25}:353%‘325 2018-19 | [A] SUSHIL PARAKH
2 BESIA 2012 | [D] SIDDHA PROJECTS PRIVATE LIMITED (EFILING)
26/KOL/2025
3 | ITA 2537/K0L/2024 | 2024-25 |[A] CLC TANNERS ASSOCIATION
4 |ITA 2566/KOL/2024 | 2018-19 |[D] RAJ METAL INDUSTRIES
5 |ITA 2681/KOL/2024 | 2014-15 |[A] CHANDRA KUMAR SUREKA
6 | ITA377/KOL/2025 | 2018-19 |[A]M/S. VEDIKA CREDIT CAPITAL LTD.
7 | ITA461/K0L/2025 | 2018-19 |[A] M/S. LOOKLINE VINCOM PVT. LTD.
8 | ITA462/KOL/2025 | 2013-14 |[A] SUSHMA MIMANI
9 | ITA465/KOL/2025 | 2021-22 |[A]M/S. SAHA TEXTILE
10 | ITA 466/KOL/2025 | 2022-23 |[A] M/S. SAHA TEXTILE
11 | ITA 471/KOL/2025 | 2022-23 |[A] VIVEKANANDA MATH
12 | ITA 473/K0L/2025 | 2014-15 |[D] SAMIR SHETH
13 | ITA 476/KOL/2025 | 2018-2019 |[A] PALLISHRI SAMABAYA UNANYAN SAMITY LIMITED
14 | ITA 477/KOL/2025 | 2015-2016 |[A] SATYA NARAYAN DARGARH
nt ar i
08-May-2025|
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5/9/25, 12:48 PM

KOLKATA—-CL-2025May13.htm

CAUSE LIST OF SMC BENCH FOR 13-MAY-2025 (TUESDAY)

BEFORE HON'BLE SONJOY SARMA, JUDICIAL MEMBER
AND HON'BLE RAKESH MISHRA, ACCOUNTANT MEMBER

IN COURT ROOM 2

GOOGLE MEETING ID: RON-RRQO-ANT

Srl | Appeal Number A:::'r . Assessee Name Remarks
1 msgfgﬁfzoz 4 |2018-2019 [A] REKHA RANI GUPTA
2 1194;3(3[;2024 2011-2012 | [A] M/S. SAGUN SALES PVT. LTD.
3| 4 45;2:1;202 4 |2014-2015 | [A] QUEST HEIGHTS PVT. LTD.
% | e ;gﬁumu 2017-2018 | [A] BIBHA PANDEY
5 1628;‘PI(1(Z-)AI_1202 4 |2017-2018 | [A] TAFFAZUL MOLLAH & SONS
] - znﬁjzoz 4 |2010-2011 | [A] B P PROJECTS PRIVATE LIMITED
7 |ITA 312/K0L/2025| 2010-11 |[A] M/S. PRAJAPATI COMMODITIES PVT. LTD.
8 |ITA 314/KOL/2025| 2012-2013 | [A] KAKOLI GANGULY, LEGAL HEIR OF HARADHAN HALDER
9 |ITA 325/KOL/2025| 2020-21 |[A] SRI PODDAR MADAL BHAVANI SAMITY
| 10 |ITA 327/KOL/2025| 2017-18 | [A] PAKEZAH FISH CO
| 11 |ITA 329/k0L/2025| 2012-13 | [A] SUVENIIT SEN
12 [ITA 330/KOL/2025| 2013-14 |[A] SUVENJIT SEN
13 [ITA 332/K0L/2025| 2017-18 |[A] BLACKBERRY PROPERTIES PVT. LTD.
14 |ITA 336/KOL/2025| 2013-14 |[A] PRABHA COMMERCIAL PVT. LTD.

Mf
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INCOME TAX APPELLATE TRIBUNAL, KOLKATA

CAUSE LIST OF SMC BENCH FOR 14-MAY-2025 (WEDNESDAY)

AND HON'BLE RAKESH MISHRA, ACCOUNTANT MEMBER

BEFORE HON'BLE SONJOY SARMA, JUDICIAL MEMBER

IN COURT ROOM 2

GOOGLE MEETING ID: RON-RRQO-ANT

Srl

Appeal Number

Assmt.
Year

Assessee Name

Remarks

ITA
1344/K0OL/2024

2017-2018

[A] R.R. DEVELOPERS

ITA
1584/K0L/2024

2012-13

[D] ALOSHA MARKETING PVT LTD

ITA
2512/K0L/2024

2012-2013

[A] TEST JEWELLERY PVT. LTD.

ITA
2656/K0L/2024

2016-17

[A] SITANGSHU DAS

ITA 39/KOL/2025

2017-18

[A] PASCHIM NAWPARA SAMABAY KRISHI UNNAYAN SAMITY
LIMITED

ITA 103/KOL/2025

2017-18

[A] JIGAR SHAH

ITA 344/KOL/2025

2018-19

[A] PASCHIM PUTIARY COOPERATIVE CREDIT SOCIETY LTD.

ITA 345/KOL/2025

2017-18

[A] LINK TRACOM PRIVATE LIMITED

ITA 347/KOL/2025

2019-20

[A] M/S. GOPAL DHARA TEA CO. PVT, LTD.

10

ITA 349/KOL/2025

2012-13

[A] VASUDEO JAGWANI

11

ITA 351/KOL/2025

2012-13

[A] HIFILL TRACON PVT. LTD.

12

ITA 352/KOL/2025

2013-14

[A] HIFILL TRACON PVT. LTD.

13

ITA 354/K0L/2025

2012-13

[A] DILIP TAHLANI & SONS HUF

14

ITA 356/KOL/2025

2017-18

[A] GAFFAR ALI MOLLA

Assistant Registrar

VNS

09-May-2025|
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INCOME TAX APPELLATE TRIBUNAL, KOLKATA
CAUSE LIST OF SMC BENCH FOR 15-MAY-2025 (THURSDAY)

BEFORE HON'BLE SONJOY SARMA, JUDICIAL MEMBER
AND HON'BLE RAKESH MISHRA, ACCOUNTANT MEMBER

IN COURT ROOM 2

GOOGLE MEETING ID: RON-RRQO-ANT

Srl

Appeal Number

Assmt.
Year

Assessee Name

Remarks

ITA
1737/KOL/2024

2018-19

[D] NATKHAT AGRO FOODS PRIVAT E LIMITED

ITA
2577/K0OL/2024

2014-15

[A] M/S CITY SHOPPE ESTATES LIMITED

ITA
2598/KOL/2024

2017-18

[A] HIRANMOY BHATTACHERJIEE

ITA 359/K0OL/2025

2017-18

[A] RAM KAUR SINGH

ITA 363/K0L/2025

2024-25

[A] RAJIV PASARI FAMILY BENEFICIARY TRUST

ITA 364/KOL/2025

2014

[A] ARISTRO FINCORP PVT. LTD.

ITA 365/K0OL/2025

2022-23

[A] AMPI FOUNDATION

ITA 366/K0L/2025

2024-2025

[A] SREE SREE LACHHMINARAIN JEW RAMCHANDRA JEW
SHAMBSADA SHEW JEW

ITA 369/KOL/2025

2015-2016

[A] DULAL BHATTACHARIEE

10

ITA 370/KOL/2025

2020-21

[A] RIDDHI SEVA KENDRA

11

ITA 378/KOL/2025

2015-16

[A] UPASHAN DEBNATH

12

ITA 475/K0OL/2025

2013-2014

[A] GITA RANI SIKDER LEGAL HEIR OF LATE UMESH CHANDRA

SIKDER

Assistant Registra

ey

09-May-202
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INCOME TAX APPELLATE TRIBUNAL, KOLKATA

CAUSE LIST OF
THIRD MEMBER MATTERS,
PART HEARD MATTERS,
CONSOLIDATION PETITIONS,
SPECIAL CONSTITUTION,
STAY APPLICATIONS,
MISCELLANEOUS APPLICATIONS,
EARLY HEARING PETITIONS
AND PRONOUNCEMENTS

FOR 14-MAY-2025 (WEDNESDAY)

BEFORE SHRI RAJESH KUMAR, ACCOUNTANT MEMBER
AND SHRI SONJOY SARMA, JUDICIAL MEMBER

CLARIFICATION MATTERS

Srl Appeal Number ¢:;':‘t' Assessee Bench |Remarks
1 | 1A | 650 | KoL [2024| 2999° |[A] DELTA DEALERS PRIVATE LIMITED A
2 | ma | 998 | koL | 2024 201132' [A] ADHIRA VINICOM PRIVATE LIMITED A

file {1/C:JudiSIS/KOLKATA-FCL-2025-May-14.htmi

T

Assistant Registrar
09-May-2025
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INCOME TAX APPELLATE TRIBUNAL, CUTTACK BENCH, CUTTACK
CAUSELIST FOR BENCH 'DB’
Before S/SHRI SONJOY SARMA, JUDICIAL MEMBER & RAKESH MISHRA, ACCOUNTANT MEMBER
Date: 13/05/2025 (TUESDAY) after completion of "KOLKATA SMC" Bench

GOOGLE MEETING ID : ron-rrqo-ant
S.N| Appeal No. AY. Fi;:d Name of the Assessee Remarks
1 ITA 173| CTK | 2025 | 2011-12 A |Nisha Data Com Limited
2 | ITA | 174(CTK| 2025 2012-13 | A |Nisha Data Com Limited
3| ITA | 175(CTK|2025| 2017-18 | A |Prafulla Kumar Routray
4| ITA | 176|CTK|2025| 2015-16 | A |Pappun Kumar Chhotray
5 ITA 177\ CTK| 2025 | 2017-18 A |Shree Prasad Jewellers
6| ITA | 178|CTK|2025| 2011-12 | A |Narendra Kumar Bal
INCOME TAX APPELLATE TRIBUNAL, CUTTACK BENCH, CUTTACK
CAUSELIST FOR BENCH 'DB’
Before S/SHRI SONJOY SARMA, JUDICIAL MEMBER & RAKESH MISHRA, ACCOUNTANT MEMBER
Date: 14/05/2025 (WEDNESDAY) after completion of "KOLKATA SMC" Bench
GOOGLE MEETING ID : ron-rrqo-ant
S.N. Appeal No. AY. F::d Name of the Assessee Remarks
1] ITA | 179|CTK|2025| 2018-19 | A |Priya Brata Misra
2 | ITA | 181|CTK|2025| 2018-19 | A |Priya Brata Misra
3 ITA | 180|CTK| 2025 2017-18 A [Nilima Nayak
4 | ITA | 182|CTK|2025| 2018-19 | A |Ashok Bricks Industries Private Limited
5| ITA | 183|CTK|2025| 2016-17 | A |Monalisa Pradhan
6 | ITA | 184 CTK|2025]| 2016-17 | A |Monalisa Pradhan
INCOME TAX APPELLATE TRIBUNAL, CUTTACK BENCH, CUTTACK
CAUSELIST FOR BENCH 'DB’
Before S/SHRI SONJOY SARMA, JUDICIAL MEMBER & RAKESH MISHRA, ACCOUNTANT MEMBER
Date: 15/05/2025 (THURSDAY) after completion of "KOLKATA SMC" Bench
GOOGLE MEETING ID : ron-rryo-ant
Fil
S.N. Appeal No. AY. :J:d Name of the Assessee Remarks

1 | ITA | 185/CTK|2025| 2017-18 | A Kapildev Dubey
2 | ITA | 186|/CTK|2025| 2017-18 | A [Nilachal Multipurpose Cooperative Society Limited

!
J
NOTE: BENCH WILL NOT FUNCTION ON
12/05/2025 DUE TO GAZETTED HOLIDAY. i

“V'hssmfn? REGISTRAR
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